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has got any information as to whom
he considers responsible for circulat-
ing this lurid picture as a result of
which not only in Belgium but in
many other countries—Latin America
and Europe—schoo] children and
other people have been giving volun-

tarily small donations from their
pocket money in order to help
Indians who are supposed to be

dying in millions out of starvation.
Is the Government not responsible
in any way for that?

Shri C. Subramaniam: I might say
with all respect and humility that
discussions in this House also contri-
bute to the spread of the idea that
there are starvation deaths and all
those things associated with famine
and acute scarcity. We cannot prevent
that. Therefore, from that point of
view, when a friendly government
makes a drive like this, we cannot
say that they are doing something
wrong. But, on the other hand, we
have impressed upon the Govern-
ments and we have sent specific
communications that they shculd not
paint lurid pictures. Generally they
have accepted our suggestion.

Shri Hem Barua: Is it not a fact
that this image about India being a
starving, famine-stricken country has
been created by the statements made
from time to time by our Ministers
depicting such a picture?

Shri C. Subramaniam: On the
other hand I think I mentioned in
this House that in an assembly of
all the ambassadors I pointed out
that the exaggerated pictures of
starvation deaths etc. that are depict-
ed in the foreign press in their res-
pective countries should be stopped
and they all agreed and to my know-
ledge most of them have sent com-
munications to their governments in
this regard.
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The Deputy Minister in the Minis-
try of Food, Agriculture, Community

Development and Cooperation (Shri
Shinde): (a) Yes, Sir.

(b) The report in the “Shakshi”
about smuggling outside the country
was of an indefinite nature which
could not form the basis for initiat-
ing an enquiry,

(¢) Does not arise.
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Shri Shinde: This pertains to .the
period, April-May. In April-May,
there was no restriction on the move-
ment of vanaspati- from Delhi to
outside areas. So the term ‘smug-
gling’ used by Shakshi has no rele-
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vance in this regard.  Moreover,
Delhi has no border with any foreign
country. This, 1 say, is* only with
reference to Delhi administered
areas as such. ’
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Shri Shinde: As_ far as Delhi s
concernéd, the supply of vanaspati
to the tune of 2200 tonnes is heing
made regularly. There was some
pressure in the months of April «nd
May and some shortages were
reported Now the marriage season
is ‘over “and morédver, the Delhi
Admmlstratlon Tlas taken steps to put
restrictiéns on ~ the ~ movement of
vanaspati from Delhi to outside
areas, We have alsp agreed. to those
measures. l\{ow the supply position
is quxte easy and most. of. the, vanas-
pati whlch is rpcelved from the
producers is dlstributed to fair price
shops and consumer  co-operative
stores at informally fixed ~prices.
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/Shrl Shinde: Regular exports from
the cbuntry have beén stopped from
last year. ‘I was referring to the
Delhi. ~~ administered. area only,

because the reporf in the Shakshi
referred only to Délhi. At that ‘time,
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that is, in the months, of April and
May, the prices. in the adjaining
States namely Pupjab and UP were
slightly higher, So, naturally, there
was, heavier movement from Delhi
to outside areas but not to any aut-
side. countries. )

Shri S. N, Chaturvedi: May I
know whether any enquiry’ was made
from the editor or thé manager of
the, Shaksht itself 'regarding’ the
basis on which they had published
this information or ‘news item in
their paper?

Shri Shinde: 'ﬁhe Delhi Adminis-
tratlon was expec 9& to go into tnese
mafters and rhake ~ ‘enguiries. = We
got ‘the mformat;on from the Delhi
Administration, “and the Delhi Ad-
mmlstratlon oﬂimals have given
thexr report to us They went ‘into
this’ matter and " found’ that there
was. not enough matenal to initiate
an 1nqu1ry

Shri S. N. Chatgryedi: My, question
has not been answered. I wanted to
krow. whether the Shakshi peaple
were contacted or_ not.

The Minister of Food, Agriculture,
Community Developpment, "and Co-
operation. (Shri. C. Subramaniam):
Precise information is not avaijlable. I
shall, get. it. from the Delhi Adminis-
tration and. pass it. on to the hon
Member.

Shri Kapnr Slngh May I know
what steps’ Government have taken
to ensure fhat excessive quantities
of mobil oil are "not mixed with
vanaspah lntended for the home
market" : ) ) '

Mr. Sneaker: He wants anly exces-
sive, quantities tp be, stppped?-

l}r. Kapur Smgh We cannot. stop
ordlnary "qliantities’

Shri Shinde: I mentioned last
week also that we had not received
any report except one from Punjab
about adulteration. But as I had
submitted last week, bhere is a
regulation as far as the quality of
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the material is cencerned at the
production. stage .. . .

Shri D. C. Sharma: Adulteratian is
not confined to the Punjab only, but
is going on throughaut the country:

Shri Shinde: I' do not think that
mobil oil is adulterated with vanas-
pati.

M. Speaker: The discovery lhas
been made in the Punjah, and,
therefore, naturally, it would come
tor the notice: 0f the pulilic that in
the Punjab thers: was: something: like
that:.

Shzi Smpendranath: Dwiwedy: That
was within; the lmowledge of Shri
Kapur: Singh.

Shrimati Savitri Nigam: It has
been proved by: the varibus: events
during the last- two months which
were connected with the shortage
of vanaspati that there was< black-
marketing and hoarding and- there
were all the: eeonomic evils: associated
with it. I would like to know from
the hon. Minister what action He is
going-to take to- see tHat such condi-
tions are not repeated again- and' that
this type of smuggling etc. do not.take
place again.

Shri: G. Subramaniam: As: amatter
of faot, the manufacturers. have
agreed to hand over the quotas for
the various States to the State: Gav-
epnments; and: it: is- for- the State
Governments to make arrangements
for the sale of vanaspati through
fair price. shops; consumer co.opera-
tives efc. As a- result’ of these mea-
sures, there is considerable improve-
memt* now, and’ the- complaints: are
also fewer in. numbest
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Shri Shinde: I have already stated
that the reports about smuggling
have not been verified, amd, there-
fore, there was no: basis for any
further inquiry.
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Shri C. Subramaniam: There is
the Prewention: of' Food Adulteration
Act for this. purpese, and. I am sure
that the concerned authorities are
taking steps under that Act, and
particularly. in. the. Pumnjab. The
Punjab Government are responsible

for administering® tHis Act in their
State.
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Shrt. Shinde:- The: hwm: Mnister
bas: already: memtioned: that if awy
further- information: can be: Had, we
shall try~ to: get. the same from: the
Delhi’ Adéninistration: amd® suppdy: it.
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Shri Shinde: We have not receiv-
ed any. complaint to that effect.
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The Minister of State in the Minis-
try of Law (Shri C. R. Pattabhi
Raman): (a) Some allegations were
received by the Election Commis-
sion about the use of Government
machinery in  connection with the
last biennial elections to ‘the Uttar
Pradesh Legislative Council. Some
of them were too vague for any
action and some were reported base-
less, Some cases have been refer-
red to the Chiet Electoral Officer and
Chief Secretary of the State to find
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out whether these allegations have
any basis in facts. Their reports
are awaited by the Election Com-
mission.

(b) Does not arise.
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Shri C, R. Pattabhi Raman: I have

got a long list here. There is
reference to use of government
vehicles and all that. The entire

list is here. But as I said, this is
being inquired into and we are
awaiting the Election Commission’s
report.

=t g8 9T wgEgA:  Hvm, §
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Shri C. R. Pattabhi Raman: To the
best of my knowledge, that is not
the charge.
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